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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART-II

(General information relating to legislative and other matters)
Friday 3" September, 2004/ 1 1,Bhadrapad 1926 (Saka)

No.58

Sub: Election of three representatives of Delhi Assembly to DDA

Hon’ble members are informed that the following three members whose
nominations for representation in the D.D.A. have been found valid are declared

elected to the D.D.A. unopposed: -

1.  ShriJile Singh Chauhan
2. Shri Mahabal Mishra
3.  Shri Mange Ram Garg
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